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lonltr period as the President may 
direct. 

All requests for such permission are 
clWt'lined with reference to well defined 
criteria and decision taken after careful 
consideration of all relevent aspects. 
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Tbefts in Chltra Gupta Road IIIId Aram 
Bagh, New Delhi 

6749. SHRI P. ANTONY REDDY: 
SHRI G. S. REDDI : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether there have been a number 
of thefts and burglaries from the houses 
at Chitra Gupta Road and Aram Bagh 
area in New Delhi recently ; 

(b) whether it is also a fact tl1at a 
Police Station is located very near these 
areas; and 

(c) the action taken to prevent such 
incidents? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDY A CHARAN SHUKLA) : 
(a) Ooly one case of theft was reported 
to the Police from these areas during the 
period 1.1.1969 to 31.3.1969. There was 
no case of burglary during the same 
period. 

(b) Yes, Sir. 

(c) Patrolling is being done intensively 
in the area consisting of Chitra Gupta 
Road aod Aram Bagh. 

Issue of Warrant of Tic".t. to Employees 

6750. SHRI P. ANTONY REDDI : 
SHRI G. S. REDDI : 

Will the Minister of HMOE AFFAIRS 
be pleased to state : 

(a) whether it is a fact that Govern· 
nlent had announced in 1956 that a 
warrant of ticket would be issued to the 
Central Governmen t employees under 
the Home Leave Travel concession ; and 

(bl if so, the reasons why the 
warrants of tickets have not yet been 
issued ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDY A CHARAN SHUKLA): 
(a) Yes Sir. It was stated in the 
original orders introducing the scheme 
of Leave Travel Concession 10 Central 
Government employees that it was pro-
posed to make arrangements with the 
Ministry of Rallways for the issue of 
special warrants or special tickets orden 




